239, Writlen Anawérs

owned M/s. Hyderabad Allwyn
Metals Works Limited was put in the
Market for sabe all over India in

October/November, 1976. Its ex-
factory price is stated to be Rs.
1,185/-. Its price fer custemers

differs from place to place depending
upon freight, handling and other out-
station expenses like stocking, in-
terest, zonal office selling and other
expenses, sales and other local taxes
etc.
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Relay fast by Union leaders of C.S1.0.

5139. DR. VASANT KUMAR
PANDIT:

DR. LAXMINARAYAN
PANDEYA.

SHRI BHAGAT RAM:

Will the Minister of PLANNING
be pleased to state:

(a) is it a fact that the Union
leaders of the Central Scientific Ins.
trument Organisation, g Public Sector
Unit, are on relay fast for the last
15 days;

(b) what are their Gemeands and
what efforts have been done to nego-
tiate them with the Workers’ Union
and Employees’ Association;

(¢) is it a fact that the Uni'ons in
other C.S.I.R. units are supporting
the demands of the CSIO employees;
and

(d) the steps taken by the Govern-
ment to avert further agitation by
the workers?

THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) to (d). A
Statement is laid on the Table of the
House.

Statement

It is reported that some persons
styling themselves as “Union” leaders
of the Central Scientific Instruments
Organisation (CSIO), Chandigarh are
on relay fast since 23rd June, 1977.

Their major demands and the posi-
tion of the C.S.LR. relating to them
is reproduced below:

Major Demands of the ‘“Union”

(1) Declaring CSIR a Statutory Body

C.S.I.R. position

The question was conidered on various
occa:ions and it was not found to be
appropriate for a research body.

(ii) Recognition of the Federation of CSIR CSIR not being an ‘industry’ the question

Employees* & Workers® Union and Asuso-

ciations and its affiliated Units

of recognition of Trade Unions does not
ar'sc.

(iii) Removal of victimisation on account of There had been no victimisaticn for Trade

Trade Union activities.
(iv) Uniform Promotion Policy

Uni .n activities.

CSIR being engaged in R&D activities,
cmploying scientific, technical & Auxi-
liary technical, Administrative and Class
IV Staff, it is not possible to have a uni-
form promotion policy for all categories.
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The above decisions of the CSIR
have been communicated to all the
National Laboratories/Instituteg of
the CSIR.

Their other grievances refer to
Elections to the CSIO Club, proper
canteen facilities, confirmation of staff
and likewise etc. which are heing iook-
ed into,

The Senior officers of CSIO,
Chandigarh and the CSIR have had
a series of meetings with the various
members of the *“Union”. The
“Union” leaders had also met the
Director-General, CSIR at New
Delhi. The Vice-President, CSIR and
Minister of FEducation and  Social
Welfare also held talks with the re-
presentatives of the “Union” and the
CSIR on 13-7-1977.

The CSIR has received communi-
cations from the following unrccog-
nized Union/Associations:

(1) Central Drug Rescarch Ins-
titute, Lucknow.

(2) National Metallurgica] T.abo-
ratory, Jamshedpur.

(3) CSIR Scientific Worker's As-
sociation.

(4) National Physical
tory, New Delhi.

(5) Central Electronics Engineer-
ing Research Institute, Pilani.

(6) Central Electro-Chemical Re-
search Institute, Karaikudi,

Labora-
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position that in a scientific body they
cannot function as Unions but must
conform to the formalities and condi-
tions of recognition of Service Asso-
ciations:
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